
SIt.AVANA '. 1908 (1.4£4) Wrltta Auwe" 114 I 

(d) the targ.ts laid do'WD for the purpole 
In the Seventh Five Year Plao ; and 

(e) the amount allocated for the 
lCheme 2 

THE MINISTER OP STATB IN THB 
DBPARTMENT OF AGRICULTURB 
AND COOPEJlATlON (SHRf YOGBNDRA 
MAKWANA): (a) In t 983-84, a pro-
lI'amme of free distribution of minikits of 
leed, and fertilizers for oilseeds and pulses 
production to tho amaJ1 and marlina} 
'armer! wal launched under tho Centrally 
Sponsored Scheme of Anistance ~o S...oa~l 
and Marginal Parmers for IncreaslDg AgrI-
cultural Production in all the States includ-
iDI Bihar. 

(b) Alainst the tarlet of 4.70 latb 
minikits the actual achievement as reported 
by the Bihar Government was 2.83 lath 
during the Sixth Plan period. 

(c) The roalons for shortfall a8 report-
ed by the State Government are: 

(i) Late start of the programme duri .. 
1983-84. 

(ii) Non-availability or-cortlfied _dl. 

(d) The proposed annual taraet undlr 
tbis ICbeme for distributJoD of minikits of 
leeds of oilseeds, polses and coane-~ins 
is 400 in eacb block during tbo Seventh 
PlaD. 

(e) Unclor thi. Ichcme an annual flutJa, 
of Rs. 0.50 lakh per block has boen ear-
marked for distribution of minikits of aeedl 
of oilseed!, .pulses and couse-araios. 
Tbh will be equally lhated between the 
State Government and the Governmeat 01 
ladia. 

C ... lty due to , .. stroke 

1411. saRI V. TULSJRAM: WUl 
tbe MiDistor of AGRlCUJ,TURB be pleaald 
to atate : 

(a) wbotber this JUr lua beat Ila. 
I»rottD all tho previoul reco'~1 or thil 
4 .. 40, 

(b) if 10. the number of persons wbo 
died al a result of lon-stroke, State .. 
wise ; 

(c) the number of persoos admitted in 
the hOlpital1 iD tbe country, State-wile, 
whose lives were saved ; and 

(d) the details of guideline issuedl 
expected to be issued by Government for 
general information of tbe public In Cbis 
relpect ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRI:ULTURB AND 
COOPERATION (SHRI YOOENDRA 
MAKWANA): <al to (d) The infor-
mation is being collected and will be placed 
on the Ta bl e of the House, 00 receipt. 

Holdiag of ciapats forfllighe to eda-
cate farmers to iacrease air a)· 

tural prodaetfoa 

1413. SHRI V. TULSI RAM: Will 
the Minister of AGRICULTURE bepl.ued 
to state: 

(a) whether Government have issued 
guidelines to the State Go~elDments to 
bold ·input fortnights' in the Statn to 
educate tbe farmen about various aspects 
of DOW 81ricuJ tural t echoolOlY ; 

(b) If 10. the details of luch pide-
IiDOI ; 

(c) the expected bcneftts tbat will be 
extended to the farmer! aDd the extent to 
which luch mectiqs will improve the 
agricultural production in tbe country; 
aDd 

(d) tbe financial and other aslistance 
Ihat will be provided to the States to make 
tho scheme a sucess ., 

THB MINISTBR OF STATE IN THB 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION (SHU YOGBNDItA 
MAKWANA) : Ca) Yes, Sir. 

(b) In May, 1'86 tile State Go~ora
..,ents were reQueated to oraaoiae mputa 
fortDilht in tbe ~oatlal of JJlDe/JuJ,. 1'16 
dUriha tbo KJaarifl' ,Cleo,.. n'1 ",er, 
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requested tbat these fortnights sbould be 
observed in every block in the State and if 
pm:sible even at sub-block levels by orga-
nising gatberings of farmers (Kisan Melas) 
where the concerned Departments/Organis-
ations dealing with inputs could explain 
9arious activities being taken up by them 
to support agricultural operations. They 
were also r.quested that there should also 
be a display of good quality inputs like 
seeds, fertilisers, pesticides, agricul'ural 
implements and literature, charts and 
pictures etc., for the information of the 
'annars. They were also advised tbat the 
rePresentatives of the c('operative institu-
tions including cooperative and commercial 
banks sbou\d also be requested to parti. 
cipate in these fortnights and farmers 
should be encouraged to raise iisues and 
seek clarifications reaarding various diffi-
culties being faced by them for obtaining 
credit, inputs etc. It was suglested to the 
State Governments that ideally about 75% 
of the time should be utilised for such 
question-answer sessions. 

(c) Tho purpose of these fortn:gbts is 
norma lIy to brina to the notice of the 
farmers various aspects of the new techno-
logy evolved in the fidd of alriculture 
and also to make them aware about the 
arran.ements made by tbe various Depart-
ments for providinJ the required inputs like 
seeds, fer ttJizers, credit and agricultural 
implements etc. It is expected tbat 
observance of these fortnilbts would succeed 
in promotinl the awareness among the 
farmers about the various services beina 
made available to them. The illcreased 
utilisation of these facilities by the increa .. 
ling number of farmers would go a 1001 
way in increasing tbe agricultural produc-
'tion in tbe country. 

(d) No financial assistance is be ing 
e'ltended to the State Governments for tbe 
observance of tbese fortnilbts. However, 
the Government of India baa clearly iDdi. 
Gated its williagn e8S to provide any type of 
pidauce fOl mlkiDl these fortniahta a 
succss. 

latenal Grle,aaee Mauleme_ .,tem fa IaclaIlrJ 
1414. SHaI V. TULSIRAM: Will 

the Minister of LABOUR be pleased to .- ; 

(8) whether there Is any proposal under 
consideration of Government to set up a 
well defined internal grievance management 
system in the industry for quick JUStice; 

(b) if so, tbe details thereof and the 
time by whicb such system expected to be 
let up in the ceuntry : and 

(c) the suggestions which are under 
~onsideration to make workers participation 
In management a sucessful one? 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI P.A. 
SANGMA): (a) and (b) Section 9-C of 
the Industria1 Disputes Act. 1947 which 
has provisions for setting up a Grievance 
Settlemont Authority by an employer bas 
not bern enforced. A rn eeting to consider 
the draft rules for setting up a Grievance 
Settlement Authority was convened on 
4th September, 1984, at which it was 
decided inter-alia that it \\'ould be advant. 
ageous to stud) the fUDctioning o( the 
existing Grieva[}ce Redressal Mechanism 
about wbich the National Labour Institute 
would undertake a study and bold a semi. 
nar. The seminar was beld on 19th-20th 
June, 1986. 

(c) The sugaesfions wbich have been 
made to secure greater participation of 
workers and management include Periodi-
cal review of the implementation of the 
Scheme in undertakings by the adminiatra. 
tive Ministries/Departmenta, joint training 
for the 'managers" and 'workers', evalua~ 
tlon studies in certain undertakings; etc. 

Settlog up of Daleo'. Bauxite mmfDg 
Project In Otf .. 

1415. PROF. RAMKRISHNAMORB. 
Will tb t; Minister of STEBL AND MINES 
be pJeaaed to state: 

. {a_> wheth~r tribals have been stronl)Y 
rOllltlOg settlOs up of public sector 
BALCO's bamt e mininl project in 
Sambalpur district of Orilla • • 

(b) if 80, th e reaJODJ tberetor ; 

(c) tbe estimated number of people 
likel, to be affected by the 8ettl01 up 01 
abc project. IDd 




